TUESDAY, FEBRUARY 7, 2023

MOLD-TEK PACKAGING LIMITED

CIN No: L21022TG1997PLC026542
Regd Office: Plot No. 700, Door No. B-2-293/82/A/700, Road No. 36, Jubilee Hills,

Hyderabad, T.5.- 500 033.

STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER
& NINE MONTHS ENDED 31 DECEMBER, 2022

Rs. in lakhs except for EPS

Quarter Ended Nine Months Ended |Year Ended
Particulars 122002 | 30/08/2022 | I LN (31122022 | 311272021 31/03/2022
Unaudited | Unaudited | Unaudited | Unaudited | Unacdited|  Awdited
Total Income 15625 681827487 [16045.31 154593 97 |45405 68] 6330320/
Net Profity (Loss) for the period (before tax
and exceptional itams) 2057.72] 2607.23] 2215.49 | 7580.63 | 6167.95 8651.01
Net Profit! (Loss) for the period before tax
| (after exceptional items) 2057.72| 2607.23] 2215.49 | 7580.63 | 6167.95( 8651.01
Net Profit! (Loss) for the period after tax |
| (after exceptional iams) 1631.11] 1941.63] 1666.43 | 5743.57 | 4633.87 6365.53
Total Comprehensive income for the perod] 2631.97] 1812.83] 1771.26 | 6878.70 | 5532.00] 7173.14
Equity Share Capital 1656.18] 1656.18] 1510.69 | 1656.18 | 1510.64] 1562.80
Earnings Per Share - Basic (Face value of
Rs. 5/- each) (not Annualised) 4.92 5 86 580 17.46 16.42) 2212
Eamings Per Share -Diluted (Face valua of
Rs. /- each) (not Annualised) 4.91 5.85 5.39 17.42 1529 21.14

The above is an extract of the detailed format of Unaudited Financial Results filad with the Stock Exchange
Under Requiation 33 of the SEBI (Listing Obligations and Disclosure Requiremants) Regulations, 2015, The

copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising inits newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

whatsoever.

"IMPORTANT"

'

(] PEE CEE COSMA SOPE LTD

CIN: L24241UP1086PLCODE344 WIWW. DBECERCOSTA. COm
Regd. Office : Padamplaza, Hall No. H1-H2, First Floor, Plot No.5,
Sec.-16B, Awas Vikas Slkandra Yojna, Agra - 07 (U.P.) Tel, : 0562-2527330/31/32
Fax : 0562-2527329, E-mail : info@peeceecosma.com

PUBLIC NOTICE

Pursuant to regulation 47(1){a) of SEBI (Listing Obligation and Disclosure
Requirement) Regulations, 2015, Nolice is haraby given that a Mesting of
Board of Directors of the Company |§ schedulad to be hald on Tuesday,
14th February, 2023 inter alla o approve and take on record the
Un Audited Financial Results for tha Quarer and ning months anded 31st
December, 2022. Trading Window for dealing In securities of tha Company
s under closure from 181 January, 2023 and will remain closed W the end
ol 48 hours after the Results are made public on Tuesday, 14th February,
2023. The Notice is also avallable on the Stock Exchanges website
wiww_bseindia.com and company 's wabsila wiww. peBCcEaCOSME. COim
For & on behalf of the Board
PEE CEE COSMA SOPE LIMITED
MAYANK JAIN

Place : Agra : _
(Executive Chairman) DIN:00112847

Date : 06.02.2023

WWMW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

HINDUSTAN ZING LIMITED

HINDUSTAN ZING
L2inc B Siveratinga |

|'||J| d QMo

MNOTICE TO SHAREHOLDERS

(For transfer of equity shares of the Company to Investor Education Protection Fund)
MOTICE |s hareby grean pursuant [o the prosvisions of section 124]5) of the Comganias Act, 20013
read with the Imsestor Eduecation and Protection Fund Authority (Accounting, Audit, Transfer
and Refund] Rules 2016 ("IEFF Rules™) which came infa effect from 77 Saptember 2016 and as
rvay e amended from time ta time, by the Ministry of Corporate Adtairs (MCAL &s per Rules, the
Company is mandated to transfer all equity shares fa the Demat accoent of Investar Education
and Protection Fund [IEPF) Account in respect of which dividends has not been pasd or claimed
forseven consecutive years ar more in the manner as prescried under the Bules,
WATICE s further gewen that in accordance with the provisions of the IERF Bules, individual
notices hawve been sent to respective shareholders at their latest available address in the
Company) Registrar and Share Transfer Agent (RTA) records, inter alia providing the details of
shares being transferred to IEPF authority and details of such shareholders is also avadlable on
ki weab gine of the Company wa hilindia com who have pot encashead {elaimed dividend Tram
By 201516 |Galden Jubiles) till date.
¥ou are, therefore, requested to claim the unencashed dividend due toyaw, if any, from Fr 20015-
16 Golden Jubsiles ) snwands by rE'lL-I'I1iI"|_|; iigned reguect letier alnrgw-[h e -:ru,gina lcancelled
cheque stating the first named sharchalder as the account holder in case you hald shares in
physical form or seff attested copy of Cliant Master List with your updated bank account details,
if you hodd shares in demat form to the Secretarial department of the Company at the above
mantioned address, on or before May 06, 2023
The concarned shaseholders are reguested to claim the unpaldfunclaimed dwidend amount]s)

: ; ; : : . £ BELHI JAiJ BGAR_I'): GO‘V'T. OF NCT ()F DELHI irrimediately fadling whill.'hthl.*irhl'.lares-l.:.'.:Ihrlrunhlerred!f.lIEF‘F.ﬂ.l_'lh:-'il'.lal.‘:pur.ﬂ-urmll?l.édtr.
full format of the Unaudited Financial Results are available in the stock Exchange website = OFFICE OF THE ADDITIONAL CHIEF ENGINEER (M)-7 7,.-’— Please note that no claim shall lie against the Company in respect of the unclaimed dividend
(www.bseindia.com and www.nseindia.com) and in the Company's website {www.moldiekgroup.com). \ ( )- L] - g amaunt and equity shares so lTanEfl_Erred to [EPF pursuant tathe sald ltul:a-s. ]

;nr THROUGH EXECUTIVE ENGINEER (TENDERING)M-7 — it ray be noted that to comphy with the aforesaid requirement, the Company will take necessary
. e ( ) - G i stegs far transher ol enclaimad shares 35 per the pracedure rentioned in the [EPF Rules. Alter
oS- ‘-‘ H-BLOCK UDYOG NAGAR INDL. AREA PEERA GARHI CHOWK DELHI-110041 54 HeleHg the said shares have been transferred to |EPF, concerned Shareholder may clasm the said sharas
J. Lakshmana Rao ¥ frarm IEPF Authority by reaking an application in farm IEPF Sonline, available at wwsiepfpodin,
) B ; : : NI'T No. 94/hh(1)/A(/h(M) -112022-23/ Press Notice lender Far further information | reguest te claim unpaid / unclaimed dividend(s) / share[s), the
Place: Hyderabad Chairman & Managing Director < :
; S. Name-of-Work ATount EMD——Tenderr—Dt-of retease-of — concernad shareholders may contact to the Secretarial department of the Company at the
Date: 06.02.2023 DIN: 00645702 No. Put to Fee’s tender.procurement of tender through above mentioned address ar may connect at Emai! 1d Aoopal Gupts Evedanta.co.imn.
T&‘d‘;r solution/LD. No. E'Pr"lc“tr,eme“t Place: Lidalpur By order of the Board of Directors
IFCI VENTU RE CAPITAL FUNDS LIMITED S. solution Date: February 06, 2023 Far Hindustan Zinc Lirmdted
hine-of-8000-titenr—TtemRate+—55;500/= 5006/= 03=02-20237 15-02-2023 RE_IEl"ll:lle- Fandwia
~ - B v Da VA C Capacity for Nangloi Jat AC-11 under AEE(M)-11. 2023_DJB_235955_1 at 3.00 PM. Company decretary SCompliance Officer
| ) _ 61 , Nehru Plrjf":"l: H;—-u Delhi- :TIIfHT% Mamburshisi Nor 9377
Clh : & - Website : www.ifciventure.com Sdr-
Tel: (0 1 'I ) 26441 502; F ax (0 1 1) 26403346 ISSUED BY PR.O. (WATER) (SATISH KUMAR GUPTA)
Advt. No. J.S.V. 476 (2022-23) EXECUTIVE ENGINEER(T) }
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR “STOP CORONA: Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene” ~  LORDS ISHWAR HOTELS LIMITED |
TH E QUARTER END‘ED DECEMEER 31 Eﬂzz Reg. Off: Hotel Revival, Near Sayajl Garden, Kalaghoda Chowk,UniverSity Road, Baroda,
1 Guijarat 390002 Tel: 0265 2793545 CIN: L55100GJ1985PLC008264,
Regulaton 52 (), road with Reguiation 52 ) of the SEBI DELHT JAL BOARD: DELHT SARKAR e
(Listing Obli aticEns i Disclﬁs{ uf-; Re u|remen!t]s] Re u!atiE:u:s 2015 (LODR Regulations)] <5 : y/2 i At e gt ol Ko
g Ublig q g ~ g & OFFICE OF THE ADDL.CHIEF ENGINEER (M)-10 . for the Quarter and Nine Months ended 31st Decembe(ESZCi)nZEac’
i [R5 In Lakh} %: TENDERING DIVISION (M)-10 ROOM NO. 103, Ist FLOOR, ENGINEERS BHAWAN, _ L 4 '
Quarter | Comesponding | Previous - " NEAR MOOL CHAND CROSSING, ANDREWS GANJ, NEW DELHI-110049 - K Quarter N'":n'gggth* Q;:Z'::;V
5 ending Qtr. for the year ended i et Mail:- eetm10.djb @gmail.com. Mob.- 9650291341 Particulars 31.12.2022 31.12.2022] 31.12.2021
Ne. Particulars (31.12.2022) F‘"’ﬂﬁ;‘: d““r 31.03.2022) NIT No. 104/ACE (M-10)/EE (T) M-10/2022-23 - e
(31.12.2021) Press Tender Total income from operations 32705 | 540.69 208.0T
— S. Name of Work Reserve| EMD Date of release Last date and time for Med Prodit fLoss) for the period (balor Tax, 17.27 28.090 417
1 | | p {
1 Tedal Incarme from Operalions 402.93 (46.82) 2 06066 No price of tender in download & RTGS through Exceplional and'or Extraordingry fems)
. Met Profit / (Loss) for the period (before Tax, Exceptional and/or 149 497 2534 (465.50) e procurement solution| e procurement solution Net Profit .l'|:L|:|_5.r.] far the period before Tax 17.27 26.0b 4.1/
| Extraordinary items#) _ ; _ gy ~1Engagement of 10 nos. unskilled workers for Item rate 62000/ 2023_DJB_ 236084 1 20.2.2023 Upto {after Exceptional and/or Extraordinary items)
3 Net Profit | (Loss) for the period before tax (afier Exceptional andior 149.97 25.34 (465.50) maintenance of sewerage system in Jangpura Assembly 4.2.2023 2.00 PM Met Profit /{Loss) for the period after tax 10.40 20.15 (10.495)
Extraordinary items#) Constituency under EE(M)-41 (AC-41 Jangpura) {after Excaptional and/or Extracrdinary itams)
4 Net Profit / (Loss) for the period after tax (after Exceptional andfor 20710 1117.49) (297 .25) Improvement of water supply in Anna Nagar by | 59500/~ 2023_DJB_236084_2 20.2.2023 upto Total comprehensive Income for the period 16.40 2073 (10.49)
Eﬂ,a.:f.j..nar:lr |[g.m$#'| replacement of damaged Gl water line under EE(M)- 41| 2950363/- 4.2.2023 2.00 PM [comprising ProfitiLess) for tha pedod (aflar la:-:]
e . e, SR e AC-41 J A
5. | Total Comprehensive Income for the period [Comprising ProfitiLoss) 202 62 (119.61) (282 68) ( angpura) . ;ﬁguﬁ;gg?;yﬁg;ﬁ;fwﬂ income (after tax)) 1002700 1700
e mp. peu;:nd {al’ter H:,L', and Other hmﬂprﬂhgngl-.le |nm|'«'|,::u.l'ﬂﬂgr 13:._-.] Further details In this regard can be seen at govtprocurement.delhi.gov.in. Sd- (B.N.Gupta) = : . ;
_— . - SN - e e P - «INL esel = = ==
6. | Paid up Equity Share Capital 6.037.10 | 6,037.10 £,037.10 ISSUED BY P.R.O. (WATER) EXECUTIVE ENGINEER (T) M-10 as shown in the Balance Sheet of previous year
¥ Reserves (excluding Revaluation Reserve) 108687 | 10,988.35 10,637.11 Advt. No. J.8.V. 477 (2022-23) Earnings per equity share (of Rs. 10/- each) (for
e - d { ol d “STOP CORONAVIRUS: “WEAR MASK, FOLLOW PHYSICAL DISTANCING, MAINTAIN HAND HYGIENE” ng Ity She -
8. Securities Premium Account 474790 | 4,747 .90 474700 continuing and discontinued operations) 0.22 028 (0.14)
9. | Networth 17.124.07 17.02545 | 16.674.21 o 022 028 (0.14)
10. | Paid up Debt Capitall Outstanding Debt 73747 7,768.78 1,305.20 Chaitanya India Fin Credit Private Limited -
11, | Debt Equity Ratio 0.04 0.46 0.08 CIN: U67190KA2009PTC049494 e e g M Morthe anded 315t Dosmber 2022 flod witt Stook Exchanas tidor
19 Egmmgs Par Share (of Rs.10/- aach) 2 ' B' Block, 8th Floor, Brigade Software Park, 27th Cross Rd, Banashankari Stage I, Bangalore, Karnataka - 560070 © quarier and ine Vontns ended o |t Jecemoer, tied With fock Exchange under
(for Contining S sconBwserd operstions} Extract of Audited Financial Results for the quarter endeg December 31, 2022 Regulation 33 of the SEBI (Listing lObIlgatlonsl, and Dlsclosures Reqylrements) Rggglatlons,
e Y i e [Regulation 52(8), read with regulation 52(4) of the Listing Regulations] 2015. The full Format of the said r|esu|ts is available on website of BSE Limited ie.
Boiioc s : I_;: ! (L ] (All amounts in ¥ millions unless otherwise stated) www.bseindia.com & on the Company's Website viz. www.lordsishwar.com.
= i D':”Itesﬂ s ']H""‘ | [”ﬂ r-”ﬂ A ——— For LORDS ISHWAR HOTELS LIMITED
13, | Lapital Redemplion Heserve NA | A A : ' Sd/-
14. _Eleb&nh.ure Hﬁdempnnr Heser-.re NiA | MiA Nt Sr.No Particulars Decezn(;l;;r 31, Deceznagir 31, March 31, 2022 Place : Mumbai ~ PUSHPENDRA BANSAL
15 IJE'E:'I SEF-“II:E E'a:werage Hal--:l .!".Jfl. | NiA H'-"- L ol s P Dpoione s I — Date : 06th February, 2023 Managing Director (DIN: 00086343)
16. | Interest Service C“:"'m’mg Ratio ! HiA NiA Net Profit / {Coss] Tor the period (before Tax, 5275 162408 703710
/. | Cuwentrabe 143 035 008 2| Exceptional andjor Extraordinary items#)
| [ i Net Profit / (Loss) for the period before tax (after 5275 T64.08 70310 P
:3 Iénr;gdle;rt;l :}EIE[I:[G WTkmgf?phllmll_ﬁ :'ﬁ. :'.'!'. : i 3 Exceptional and/or Extraordinary items#) REVISED FORM G (1 ST EXTENS'ON)
- i e —— D:'ur_' o e Ll : : ' Net Profit7 {Loss] for the period after tax (after 4T47¢ 12221 52257 INVITATION FOR EXPRESSION OF INTEREST FOR
20 Curren liability ratio; 0.08 0.02 .02 4 | Exceptional and/or Extraordinary items#)
KVR INDUSTRIES PRIVATE LIMITED
M. T.;.1a| dEhLE 1;.;. tma| ;3533[:-. 0.04 | 031 ooy Total Comprehensive Tncome for the period 408.8% 14291 50347
EE G Dﬁblurs 1I.JI'I'II:!-'-'EF N-' | F"-l'.'!'. H'-ﬁu [Comprising Profit/(Loss) for the period (after OPERATING IN MANUFACTUING OF PAPER AT
g ey —man NA | o le 2 5 | tax) and Other Comprehensive Income (after tax)] VIZIANAGARAM DISTRICT,ANDHRA PRADESH
1 meﬁn’; ;arg - il”‘} N', A N'A I el tC(lU'WI Rl ) e SLEE LAt (Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
| x 1N i i I eserves (excluding nevaluation neserve , . , Wio y . H H
35| Hiet proit margin (%) T ,l o e T P 347306 51399 S350 (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
- o - . ' s 9 [ Net worth 6,706.6" 3,744.25 3,985.7 = AN PARTI c U LARS
Sector specific equivalent ratios, T0 [ Outstanding Debt 793166 TZ550.71 70,79350 TN = = o - —_—
26. | Capilal Adequacy Ratio 1.00 | 0.86 0.83 TT [ Outstanding Redeemable Preference Shares NI NIL NI : wﬁrTI?’:N/ aﬁ(/)rffl;aNe_ el r?ra ong CIN: U17119TG1999PTC032640
- d 0. along
97 | NPA Ratios | TZ | Debt Equity Ratio 437 338 5.09 with PAN/ GIN/ LLP No
\ 5 . 2 | Earnings Fer share | .
a) Gross NPANet NPA{Times) 261 | 243 2.59 13 | Basic: (Rs) 2.86 1.18 5.04 2| Address of the registered office 47-11-3, Eswara Homes, 5th Floor,Dwarakanagar,
b % of Gross NPAMat NPA 261.39% 24321% 258 Diluted: (Rs) 2.86 1.18 5.0 Visakhapatnam - 530016
c) Retumn on Assets (PET/Total Assets) 0.02 0.00 (0.03) 14| Caprtal Redemption Reserve NI NIT NI URL of website NA
:r;l Exceptional andior Extraordinary lems adiusted o the Starement of Proft and Loss insccoroimes wif ind AS Rules /AS Rules, whichever s apphicabie 15N D_ebenture Redemption Reserve 10.00 10.0 10.0 4| Details of place where majority of Sarasanapall Village, Regidi Amudalavalasa Mandal,
PR otes:- fixed assets are located Vizianagaram District. AP
8| Tha sbowa iz anaxtract of the detsiled formal of quartery! arnual financial results filed with tha Stock Exchanges under Requlation 52 of the LODE : : : -
Regutations. The full '-':::maz af the guarieryiannual financial results are available on the websites of the Stock Exchange(s) www bseindia com and 1 The above audited financial results (the Statement) of Chaitanya India Fin Credit Private Limited (‘the Company’) 5.| Installed capacity of main products/Services Installed Capacity 100TPD or 30000TPA.
the lEsted antity, waw, Helventure.com for the quarter ended December 31,2022 have been reviewed by the Audit Committee and approved by the 6.| Quantity and value of main products/ services NIL
b} Forthe aforesald line iems refemed in regulation 52 {4) of the LODR Regulations, same has also been disclosed in the financials submitted to the Board of Directors at their respective meetings held on February 4, 2023 and February 6, 2023 respectively. sold in [ast financial year
o g
Slock Exchangels) and can ba accessed al www.bsaindia.com .
Ear IFCI Venture Capllal Funds Lid, 2 Figures of the previous periods have been regrouped, wherever necessary, to make them comparable with the 7.] Number of employees/ workmen NIL
S current period. 8.| Further detals including last available financial statements| — rpkvrindustries@gmail.com
Place: New Delhi h1:r|:|:;:ghﬂﬁ'raeh¢lllrjr 3 Debt Service Coverage Ratio & Interest Service Coverage Ratio are not applicable to NBFC. (With schedules) of two years, lists of creditors, relevant
; : dates for subsequent events of the process are available at
Date: 06.02.2023 DIN: 02830573 4 The aboveis an extract of the detailed format of quarterly results filed with the Stock exchange(s) under L i - . .
Regulation 52 of the of the LODR Regulations. The full format of the quarterly financial results is available on the 9.| Eligibility for resolution applicants under rpkvrindustries@gmail.com
CORRIG EN Du M To TH E DETAI LED Pu B Llc websites of the Stock Exchange and the listed entity URL https://www.chaitanyaindia.in/ section 25(2)(h) of the Code is available at:
STATEM ENT FOR TH E ATTENTION OF TH E EQU ITY 5 For the other line items referred to in requlation 52 (4) of the LODR Regulations, pertinent disclosures have been 10, Last date,for recemt of <.ex‘pressic.)n of interest 14-02-2023
made to the Bombay Stock Exchange and can be acessed on the URL-https://www.bseindia.com/stock-share 11| Date of I‘?‘Sue of prQVISlonal, list of 16-02-2023
SHAR E Ho LDERS o F U N I MODE OVERs EAs LI M ITED -price/debt-other/scripcode/959568/debt-corp-announcements/ prospective resolution applicants
19| Lastdate for submission of 18-02-2023
Registered Office: - 304A/10178, Ravinder Plaza, lllrd Floor, Abdul Aziz Road, Karol Bagh, objections to provisional list
New Delhi, Delhi, 110005 For and on behalf of the Board of Directors 13| Process email id to submit EO rpkvrindustries@gmail.com
. - . - m : e S : ; ; — . Chaitanya India Fin Credit Private Limited
This Corrigendum to the Detailed Public Statement ("Corrigendum") is being issued by D & A Financial Services (P) Limited ("Manager to Sd/- Date: 07-02-2023 Maligi Madhusudhana Redd
the Offer"), for and on behalf of the Acquirers Mr. Rajiv Gupta resident of C-73, Shivaji Park Delhi, Punjabi Bagh Delhi-110026 Mr. Kanhiya : Anand Rao Place: Hyderabad Resolution Professiona
- i Puniabi - - ai  Duniabi Joint Managing Director Regd No: IBBI/IPA-001/IP-P00843/2017-2018/1142
Gupta resident of C-73, Shivaji Park Delhi, Punjabi Bagh Delhi-110026 and Mr. Haldher Gupta resident of C-73, Shivaji Park Delhi, Punjabi DIN: 01713987 AZ% P 1;;7,02 102 11'23 10 4'707 Valid t'II'- 0211202
Bagh Delhi-110026 (h.ereinaﬂer collectively referred to as the "Acquirers"), pursuant to and in compliance with Regulation 3(1) and 4 of the Februc?ringozlgrzus For M/s. KVR Induétr?els P:'i\'late-Lir;ﬁte
SEBI (SAST) Regulations, 2011 as amended.

defined.

This Corrigendum should be read in continuation of and in conjunction with Detailed Public Statement ("DPS"), unless otherwise specified.
Capitalized terms used but not defined in this Corrigendum shall have the same meaning assigned to such terms in the DPS, unless otherwise

The shareholders of Unimode Overseas Limited are requested to note that the developments/amendments with respect to and in connection

()

ANDHRA PRADESH STATE
FINANCIAL CORPORATION

A

Head Office : 5-9-194, Chirag Ali Lane, HYDERABAD-500001

with DPS are as under:
1. Therevised schedule of activity pertaining to the Open Offer has been changed and shall be read as under. Un-audited financial results for the Quarter ended 31.12.2022 MHA_HI!EMM
: — —_ + . (Re.in Lakhs) [Regulation 12 of the Insolvency and Bankruptey
:. Activity Original Days & Dates Revised Days & Dates 3 G;ﬂrtnr:;::d 8 'T"th:_:":!d "':l;;f‘“f;ﬂ Board of India (Liquidation Process) Regulations, 2016]
0. ) o : -~
. . . INo. ool oy i FOR THE ATTENTION OF THE STAKEHOLDERS OF
1. | Date of Public Announcement Friday, November 25, 2022 Friday, November 25, 2022 31.12.2022(30.09.2022 | 311222021 | 31.12.2022 | 31.12.2021 | 31.03.2022| M..-"'S ROSEWOOD TREXIM PRIVATE LIMITED
2. | Date of Publication of Detailed Public Statement Friday, December 02, 2022 Friday, December 02, 2022 1 |Total Income from Operations 7681.11| 6387.43] 7415.50| 19471.58| 18359 92 39308 .47 PARTICULARS DETAILS
i ; : 2 |Met Profit{Loss) for the panod " : = = ——
3. | Filing of the Draft letter of Offer to SEBI Friday, December 09, 2022 Friday, December 09, 2022 (Before tix. Exceptianal andior se04.71| 3e07.38 4722.78| 10528 71| 801188 18374 02 1. |NAME OF 'I:GF.'_PDEATE DEETOR [M/s Rosewood Trexim Private Limited
4. | LastDate fora Competitive Offer(s) Friday, December 23, 2022 Friday, December 23, 2022 Extraordinary Items) ¢ | Date of Incorparation of Gorparate Detor | 3110812007
5. | Identified Date* Tuesday, January 03,2023 Tuesday, 31 January 2023 3 |Net Profit/{Loss) for the period 3 iﬂ:ﬂﬁﬂﬁ;&ﬂﬁ;ﬁmm Dabtar i’%‘?ﬁ%ﬂﬁ?ﬁ;ﬁfﬁ
6. | Date by which Final Letter of Offer will be dispatched | Tuesday, January 10,2023 Tuesday, February 07, 2023 Eﬂfé‘zrﬁ-ﬁ?“f‘ﬁ:fﬂp"““' ancior] SBO4.71| 3007.59) 4722.76| 10026.711 GO11.60 18374.82 | 1o o more ety Mo, /Linitad Liablly. [US1908DL200FTC 167571
to the shareholders Nel Brof .f[!.}r Y for th T Idanbfication Mo. of Comarale Deblar
i o - i B 1 SGRTUIVLATAR M. T Sthcey B 5. | Adress of e regstered olice & princioal| Registered Office : C-1108, Geound Floar,
7. | LastDatorrevisingthe Offer Price/mumber | Thursday,anuary 12,2023 | Thursday o9 Februay 2023 * . ater Exceptonal and 4650.00| 281844 372008 787219 4723180 14256.17| | |ckce fan)of Comorte Dethor . |Kaka New Db HOMY
. A e T e
8. | Date by which the committee of the independent Friday, January 13,2023 Friday, 10 February, 2023 Total Comprahansive Income for i HES;TEW%E;W‘E"W e
i ivei s |the pericd (comprising profitiLoss 5 : z =
e Ogth.eTarget Gompany shellgive s : for |Em m-r:E:nd mlrjtuf 1LEH:F and G!hﬂr:l 4650.00| 2818.44| 372005 787218 4723.18| 14256 17| |’-|Ligudation commencement dale 30th January, 2023 (Order passed by Honbie
recommendations. Camarahentive inoomelafier i) of Corporate Debtar Adjudicating Autharity, Principal Banch, Naw Delhi,
9. | Date of Publication of Offer Opening Public Monday, January 16,2023 Monday, 13 February, 2023 - ' — - . In 1A Na JEES{PENZ0E2 in Company Pelition
Announcement & |Paid-up aquity share capital 18472 24 | 168472 24| 168472 24| 168472 24| 16472 24| 168472 24 {IB]- 413(PB) /2018 on J0% January, 2003 recaived
D ‘C e °q Peri T T F 7 |Resarves axcluding Revaluation 4 . : 504 1 147 on §th February, 2023)
10. gftfe 00 orr]me:cement of Tendering Period uesday, January 17,2023 uesday, February 14,2023 Resarves 86350.48 | 84700 39| 69158 58| 89350 48| 69158.58) 81478 30 i [ arme & Regeiration Number af insciventy | Anshuman Kaushik
(Offer Opening date) B [Securities Premium Account 0.00 0.00 0.00 0.00 0.00) 0.00] | |Prolessional acting as Liguidator Regn. No: [BEUIFA-0018P-POZ5E32001-20221 3825
11. | Date of Expiry of Tendering Period Tuesday, January 31,2023 Monday, February 27,2023 8 INet worth 110114, 18]105484 07| 89980 47[110114. 18] o980 47102241 68 8. | Addrass and Email of the quidator Address: P93 First Floor, CR Park,
i \ i 11001
(Offer Closing date) 10 [Paid up Debt Capital/Outstanding Debt| 17070.40| 18070.40] 45486 99] 17070 40| 45486 99| 2007040 85 registered with the Board :ﬂﬂ“ﬂ";ﬁhﬁfngnm@gm“ o
12. | Last Date of communicating rejection/acceptance and | Tuesday February 14,2023 Tuesday, March 14,2023 , : :
imunicati grej tion p uesaay uary uesaay, 11 |Outstanding Redeemable Preferance 0.00 0.00 0.00 0.00 0.00 0.00 T hddress and e-mall 1o be used for Anshuman Kaushik
payment of consideration for applications accepted / Sharas correspandance with the liquidal Address: P-93 First Floor, C.R Park
return ofunaccepted share certificates / credit of 12 |Dabt Equity Ratio 0.15:1 0.17:1 0.51:1 0.15:1 0.51:1 0.20:1 R s NE'.UDHI;-WI,';:I‘.E:I: -
unaccepted equity shares to demat account. 13 [Earnings Per Share(of Rs, 100/- . | Email: rosewoodcim@gmailcom
*The Identified Date is only for the purpose of determining the Public Shareholders as on such date to whom the letter of offer would be each) (for continuing and 11| Last date for submissian of Claims 0Bth March, 2023 (Drder recaived cn D6th February
mailed. Itis clarified that all the Public Shareholders (registered or unregistered) are eligible to participate in this offer at any time prior to discontinued operations) - 2023 fram Hon'bée Adjudicating Autharlty, ence
the closure of tendering period. a. Basic 28,21 17.11 29 58 47 79 28 BT 88 55 _ _ _Et-daﬁ caleulated fr:ﬂ_mhwu:_h_farderj
The above dates where ever it appeared in the Detailed Public Statement should be read accordingly. ALl 28.23 LEAL 22.59 41.79 20.07 96.55 | En:lr,?e I':; hersl:r,.' 3';:“ il lI:Il:m th;?Eu%a;:Dmﬁlﬁﬂm T”h:ﬁ”?_l Fr::'g?_ll E':m:lj" ri:';"
The Acquirers accepts full responsibility for the information contained in this Corrigendum to the Detailed Public Statement and also the 14 |C-apilal Redemption p‘“ff_fw 0.00 0.00 0.00 0.00 0.00 0.00 Iuﬁﬂ-ﬂﬁ Ji::: I lﬂi?ﬁmnnjdn;?rnefg]wid:n t;EL::j F;E‘;ﬂg énﬂﬁ::aﬁ&:;:n 5 Df:'f;;: :-dr:
obligations of the Acquirers as laid down in the SEBI (SAST) Regulations, 2011 & subsequent amendments thereof. 15 |Debenture Redemption Reserve 0.00 0.00 000 0.00 0 ooy 000 bl bk o e e T TN
This Cortigendum to the Detailed Public Statement will also be available on SEBI's website at www.sebi.gov.in. 16 |Debt Service Coverage Ratio 12.69 12,50 9.60 11.54 462 1.63 ?;i}?:;ﬂﬁgﬂiﬂrrtf;:miﬁ xrlcmh :ggﬁ;}gﬁiﬂ;ﬂgﬁﬂgﬁgﬂ;gfgﬁg:';;::;I
17 |Interest Coverage Ratio 13.05 11.59] 3.78 8.16 3.06 FETIH b haai - - : haned
Issued by Manager to the Offer on behalf of the Acquirers Note: '[E'“:”- _ N _ _
a) Asset classification and Provision for Non-Performing Assets made as per the guidelines of RBUSIDBI ::r;ie:;lg:ilﬁgﬂsmifﬁlpﬁ;r;;;m;;L?;:-jmdab:,n::ﬁn;H;Egﬂ;:fﬁnfa;;w All other
~y Bad debts writtan off, callactions fram written off accounts and addibional buffer provision on Substandard . : el ;
v D&A FINA_NCIAL SERVICES (P) .LIMITED Assats will be made as per policy of Corporation at the end of the F Y Submission of false or misleading proofs of claim shall attract penalties.
A 13, Community Centre, East of Kailash, New Delhi-110 065 b) Previous figures are regrouped and arranged wherever necessary to confirm to current period requirement Iln case a stakeholder does not submit its claims during the liquidation process, the claims
w4 Tel: 011-41326121/40167038 c) The above un-audited financial resuits have been prepared as per format prescribed in Regulations 52 of | | zubmittad by such a stakeholder during tha corporale insolvency resolution process under tha
- Email: investors @dnafinserv.com the SEBI [Listing Obligations -am:l_ Disclosure HeqmrernEn_TEfl Regulations, 2015 as amem:_led The full Insalvency and Bankruptcy Board of India (Insohvency Resslution Process for Corporale
. X format of quarterly results are availabla on the Corporation’s web site at www.esfc.ap.gov.in Persons) R&qulaﬁms 146 shall be deamed b be submitied under seckion 38
Date - 06.02.2003 Contact Person: Mr. Priyaranjan By order of the Board s S S Sd/-
Pla e New Delhi S . WRAlEe0en Sdi- Date : 06.02.2023 Name and signature of liguidator: Anshuman Kaushik
ace. New Deln Flace: Hyderabad Managing Director Place : New Detii IBBI Reg. No. : IBBUIFA-D01/IP-P-02525/2021-2022/11 3825
financ 1‘5‘ e .in -
T ) o © New Delhi o® ©

MMR Lion Corp, 4th floor, HSR Ede
Beside Cream Stone, Road No.2 Banjara Hills
Hyderabad, Telangana-500034
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m h ﬁCHIIIIi'E Bank BICKI bH A HET AN
o T W T 18 Tt ml bk L dweiahineg C s
I.‘M-A:ﬂ 3 CIN NO : L22219DL1992PLC048398 E-mail : cnpl_ 5000@red|ﬁmall com
Beoi—Lal [URI—13(4)] (@reel GuRy & o) Website : www.coralnewsprintslimited.com, Tel. : 22010998
STafh, R o< uREwRkEl & afenyfaesor vd gafmmr ok gfayfa f2a Annexure XI
i JAFRAFITH, 2002 (2002 FT AT 54) F T&A BT I & TEq AP DN Abstract of Unaudited Financial Result (Standalone)
&M o A SR ufefr foa () g, 2002 & R 3 & wer afea T 13(12) & for the Quarter & Period ended 31.12.2022  (Rs. in lacs
ded Ya<l IRAAT BT TINT B gy, fedid 21.11.2022 &1 TUdh g7 Fifed IR wR Sr—Particulars Quarter Year-to-date Quarter
Tl 1) # M AR G A WRA 9 (SURSAT) 2) Sl gerar et e wH| | No. ended Figures ended
HAR (FE—SUREBAT) 3) #f AUd AR Y3 21 FWRM (TReR) &1 Aifed # SfealRad ﬂnlﬁdﬁfgf 31A33'n2£f2 :i}nlﬁdzl?:;
IR . 28,09,387.97 (TUY IUSTEH oG Al BRI A Tl 3R e Uar Ar) - -
: _ 1.~ Total-income from operations (net) 22435 622.83 18044
AT, AT SR S A & W 9 AfeH P T B AR 60 oA & AR |9 | Net Profit / (Loss) from ordinary
A PR B oIy el o | _ activities after tax (87.97) (0.64) 93.75
FEOThT GRT MM BT YA BRA # fAthet Y& W, Feorael 3R 38 Si+ar @1 gagari| |3, | Net Profit / (Loss) for the period
Aifesw fear Srar 2 & s 7 9w 9 @ e 8 & e ufea s s em after tax (after Extraordinary items) (87.97) (0.64) 93.75
B URT 13(4) B TET I UG B TS ARGAT BT TN B gY 02 HRawy, 2023 1| |4. | Equity Share Capital 505.27 505.27 505.27
7 g FuRY TR Peolr BY oRIT T 5. | Reserves (excluding Revaluation
9y U I Furpd! 3R S ST B UaRaRT a4 ol & f6 9 9w |ufy Reserve as shown in the Balance
F SH—aA T Y s SR @ we B & avs ﬁ?{iﬂ WE A Sheet of previous year) (1,379.35)| (1,185.45)| (1,047.69)
QT 22.11.2022 @ AT GIAAT & JTAR T. 28,09,387.97 (JUY ASEH @I Al FOIR 6. Exatrnlng.s Pe_rt Share f(%efO{S/ h
T A g SR EaEe O WF)T) Td SR <A1l AR o wIAf B UIR B garsalgr |na|'y|emS) (0 S. -eaC) (1 74) (0 01) 1.86
S B . Diluted : (1.74) (0.01) 1.86
T & TET SURDTT BT A BT B ST & | extraordinary items) (of Rs. 10/~ each)
Irad Hufkl &1 faaxor Basic : (1.74) (0.01) 1.86
AT JoldR & 3, Tl qoet™iTe, fofell heiarare (8Ramm Rerd wife 5. 115, Diluted : (1.74) (0.01) 1.86
A9 &5 200 9 TS FEH a9 1992-93 @ GG & IR Wae . 54 war +.| NoteTheaboveisanextractof thedetaited-formatof Quarterty/Annuat Financiat
—65 YaT HaR—49, fheelt 7. 7/2 (4/17) wfva 1 R e § & wE <frmeit @] | Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing
AT T TR & Q78 Wie, uRaw: 80 We, TR 52 Wie, IR 22 Hie oiw gd | |and Other Disclosure Requirements) Regulations, 2015. The full format of the
wite 9. 128 GREE T SR : WiE S 116, R : @ite 5. 114 Quarterly/Annual Financial Results are available on the Stock Exchange websites
B ' ' ' B ' o www.bseindia.com and on Company's website at www.coralnewsprintslimited.com
R 070222023 T g G CiE AV EE e e By Order of the Board
For Coral Newsprints Ltd.
= (Sd./-)
w | Blacij : ([))g |g|2 2023 Whole Time D g’%%"é’e%?&aNP's'S?éy“%?%B’
ated : 06.02. ole Time Director : 0:
QrelAter Igaaun | ( :

WPSIDA UP. State Industrial Development Authority

UPSIDC Complex, A-1/4, Lakhanpur, Kanpur-208024

MNotice for Public Objection / Suggestion on Part Layout
Plan of Industrial Area Growth Centre Shahjahanpur by
which Industrial Plot No. C-2, C-3, C-4 & C-5 has been
amalgamated and created a new Plot No. C-2/5
{(Measuring -16219.50 Sg.m.).

1 (a) The Part Layout Plan of Industrial Area Growth Centre
Shahjahanpur Plot No. C-2/5 of Uttar Pradesh State
Industrial Development Authority (UPSIDA) situated in
District Shahjahanpur has been prepared.

{(b) A copy thereof will be available for inspection at the
Regional Manager of the Uttar Pradesh State Industrial
Development Authority, Bareilly between 10:00 am to 5:00
pm on all working days till the date mentioned in Para 3
hereafter as well as Website: www.onlineupsidc.com

2. Objections and Suggestions are hereby invited with
respect of the Draft Layout/Amalgamation Plan.

3. Objections and suggestions are shall be sent in writing to
the office of Regional Manager UPSIDA at Bareilly within 15
days from the date of publication of this notice mentioning
subject as "Regarding Public Objection / Suggestion on
Draft Layout / Amalgamation Plan for Industrial Area
Growth Centre Shahjahanpur Plot No. C-2, C-3, C-4 & C-
5. Any person making the Objections or Suggestions should
also give his / her full name & address, Email id and contact

number, (Regional Manager)

U.P. State Industrial Development Authority

FRUITION VENTURE LIMITED
CIN No,; LT4890DL 19949 COSBE24
Regd, Office: 1301, Padma Towar-1, Rajendra
Placa, Sowth Dalki, New Dalki-110008
Tal. Mo +31-11-4T824a 4 Website: wwa fvl.co.ln
Email Id: cslruitionveriureigmail com
NOTECE

~urguant to the prowsions of Requistions 2% and £7 of

tha SEBI (Lizling Obligalicna and Disclosurs

Faqinements| Regaalions, 3015, Molce is heareby ghven

that & Meeling of the Baard al Direciars of lhe Company

will be held on Tuesday, February 14, 2023, al

Ragzterad offica of tha Company, inler-gia, loconsider

and approve e Unaudied Stardalona Financisl Results

o e Company foe the quarier and nine manlhs endad
Dacamber 31, 20E2

For and on behalf of the Beard

Fruition Venture Limited

Sdli-

Nitin Aggareal

DIM: D16161 51

Place; Maw Delhi
Dalhi: 06022023
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CIN: USS910KL1958PLC012154

FARMDABAD DISTRICT ALCTION:

0020899, 30024900, 30024904, 30024507, B00249273, 30024506, 30024934,
02505, SULLESIGL, IS0, J005000, J0ES11d, 0025112, SO00S193,
A0025307, J0025332,
oS00 ZET,

GURGADN DETRICT ALCTION:

T06204976, TOG2049R2, TOE204953, TOGI05011, 6205050
T THA © |
2. TR SR T AT ARESITE R Sfafd e |

Place: Kaloor,
Date: 07/02/2023.

‘A”M MUTHOOTTU MINI FINANCIERS LIMITED

Registered Office: 65/623-K, Muthoottu Royal Towers, Kaloor,
Kochi, Kerala - 682017

GOLD AUCTION NOTICE
el Teiferdt, fodmes woraRent S8R A < 7 wmenelt | vl For T ok HieAw | 19 SEUN ki (RS @ AT, T SHERT o T TAERT T8 P § S W T | I A 39
fewice HA It Meehi & TUHEU hl ST ST TR-IR TR A S qon dsiiha 95 & Afrgfad ford s & =g off o1oet it wmaneit o6t fomifaa oea # fawat @ €1 =98 emd
weifya wmansi § 27.02.2023 1 10 &9 ol H a6t Set | sifugfaa fafer 6 smen § e fawa 29 6 Rufa § 98 g If @ aget & Ol 9 o Wiga AardiRdaisl
3uferfa & sreifafea faferll o6 Seifua e Fardt i ® i =t s | 3t e off fafa # Sremd afren 39 sy % SER I 11 S U § @ 98 o i o g i foe
T ot e vt oY Rt faferl ot off S | e @6 faftn § @ off aReds g fefa § <9 defua wmensii e i # geRia forar s

FALUTHOOTTL MINI FINANCIERS LTD SHOP MO-1, GROUND FLOOR AMEBEEDKAR CHOWE, MOHNA ROAD, BALLABGARH-12 1004 [ HARYAMNA|
HAR-BALLABGARH: 30023313, 30023331, 30023369, 30023380, I0023ISI, I0023450, I0023464, 30023510, 0023513, I002I54Z, IN0ZIG61, 30023563, F002I605, F0023646, 30023665, IN0TF684, 30023691
0023700, 30023731, 30023744, 30023987, 30023906, I0023997, 30024123, I0024237, 30024261, 30024312, 30024317, 30024357, 30024430, 30024460, I0024616, 0024711, 0024770, IMI24870, 30074884,
30024939, I0024941, BH024943, IN029944, H0024950, IN029564, I00ZS006, 0025020, I0025027, 025028, IN25049, 300ISI5S,
A0025142, IG0EG1ET, 0025308, 0025212, M0AS251,
A0032533h, 30025535, 015642, AREETY, J002595]1, MNlie02d, HHKGSHE. HAaR-HE CHOWE: FOE0005 TS,
TO5IE51, TOSIDA 36T, TORIET2, TOLID1L4E, TOROOD1G2Y, TOLDDIE12, TOLDDIE1S, TORDOIE1Y, TOROO1EZD, TORDOISAL,
TOSNDIOAL, TIRDOFMHE, POE00203 1, TOE002DES, TOsMIZ 063, TORIOEITE, FORDOZ 105, TIe002 106, TOS003 751,

MUTHOOTTU MM FINANCIERS LTD GROUMD FLODR 65211, RATTAN GARDEN OLD RAILWAEY ROAWD GLURGADN HARYANA 122001
HAR-OLD RAILWAY AD: 706204222, 206204230, 706204243, 706204246, 706204249, 206204270, 706204290, T06204314, TOS204375, 706204412, 706204420, 706204440, T06204456, TO6204462, 706204477,
TOS204488, TO6204503, TOG204511, TOE204515, TOG20M537, FOG204555, TOG20M568, FTOGZOM570, TOG204578, TOG204504, TOG204652, TOG204653, 706204656, TO6204663, TOE20M674, TOG2O46E2, 70204683,
TOR2OMED2, TOE204604, TOR2O4T06, TOE204747, TOR204773, FO6204700, TOB204R5E, TO6204841, TOB204871, TOG204005, TO04011, TO6204923, TOE204024, TOGIOL0AE, TOEI04060, TORINLIEE, TOEIE07S,

, TOG205054, TOB205058, PDEHIS061, T06205067, T06205102, TOE205104

3iftren STFeRr, Tl T ot qen et § iRy <6 fofd ISiiertor e o fod $9ge shal 9 3MEE! auction@muthoottumini.com W FIe fift weHifasw fafee & e faam § g 9 4 9

feoquit: 1, Scigransli @ smrE © fop e # wwiert &% % weot @ @ § %, 200000/- H SCAST % WA 7Y Tg = T/IHRR/AT FIE /STl JHOTS THqd &1 |

GETIN: 35384802940 1Y

ALCTION DATE: O1,03.2023

AND25I%E, 0005271, IO025280, JOO25250, JO0I%203, AOA2519F, JOOISI0E,
TOSO0I00E, FOLDOIOLY, AIeO010E3, FOS00114s, MOaia14ad, AOBDO1Z0E,
FORDO1EAE, TR0 1308, TORDD193%, TO6001333, TIRD0134T, TOE0O139%,

ALICTION DETE: 01,03.2023

Authorised Officer,
Muthoottu Mini Financiers Lig
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